RAJYA SABHA [23 July, 2002]
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Need for Revision of Royalty on Minerals

MS. PRAMILA BOHIDAR (Orissa): Sir, the State of Orissa is
endowed with vast mineral deposits, like coal, iron-ore, manganese ore,
bauxite, chromite, limestone, china clay and precious and semi-precious
stones, copper, vanadium, etc.

The rate of exploitation/royalty of different minerals is much below
the potential. The abundant mineral deposits does not contribute much to the
State's revenue, because the royalty on these minerals is not fixed at the
expected levels.

Both, the Sarkaria Commission and the Eleventh Finance
Commission, have recommended the revision of royalty. In view of the bad
economic scenario and resource position of the State of Orissa, | urge upon
the Central Government to extend a helping hand in accelerating the growth
of economy and in reducing poverty. Thank you.

SHRI BIRABHADRA SINGH (Orissa): Sir, | associate myself with the
sentiments expressed by the hon. Member, Ms. Pramila Bohidar.

Need For Revival Of Handloom And Textile Industry In Tamil Nadu

SHRI P.G. NARAYANAN (Tamil Nadu): The handloom and textile
industries in Tamil Nadu are in a very bad state of affairs. The latest blow has
come due to the removal of exemption duty on hank yarn with effect from
1.3.2002. The total excise duty comes to 9.2 per cent on the ex-mill price.

To boost up the handloom and textile industries, the Tamil Nadu
Government has proposed to set up two projects, that is, one at
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